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(c) the current mechanism in place to ensure the quality of drugs exported to other

countries; and

(d) whether there is any penal provisions for manufacturing and export of poor

quality drugs?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) Isolated reports of export of allegedly substandard drugs by
Indian Pharmaceutical companies to other countries including African countries have

been received.

(b) to (d) Drugs for export are manufactured under license granted by the State
Licensing Authorities. The reports on quality of exported drugs, when received by
the Central Drugs Standard Control Organization (CDSCO) are investigated jointly
by CDSCO and the concerned State Drugs Controllers. Based on the findings of the
investigations, the State Licensing Authorities take suitable action under the provisions

of the Drugs and Cosmetics Act, 1940 and Rules made thereunder.
Prescribing of generic drugs

3447. SHRI AJAY SANCHETI: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the All India Institute of Medical Sciences has asked all doctors,

consultants and residents to prescribe drugs by their generic names only;
(b) if so, the details thereof; and

(c) the details of the action taken by the Medical Council of India for promoting

generic medicine and discouraging the use of branded medicines?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASHNADDA): (a) and (b) All the Doctors and Residents of the All India Institute of
Medical Sciences, New Delhi have been advised vide communications dated 14.03.2014,
08.09.2014 and 24.11.2014 to prescribe generic medicines as far as possible/ practicable

and the same is being complied by them.

(¢) Medical Council of India (MCI) in its regulations namely the Indian Medical
Council (Professional Conduct, Etiquette and Ethics) Regulations, 2002 under Clause 1.5

has prescribed as under:
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Use of Generic names of drugs: Every physician should, as far as possible, prescribe
drugs with generic names and he/she shall ensure that there is a rational prescription and

use of drugs.

MCT has taken step to enhance generic medicine prescription by doctors by issuing
circular to all the Deans of Medical Colleges, Directors of Post Graduate Institutes and
Presidents of State Medical Councils in this regard.

Stunting in children

3448. SHRI DEVENDER GOUD T.: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Ministry is aware that as per the Report ‘Nutrition in India’,
stunting in children can be reduced through adequate feeding and healthcare;

(b) whether it is a fact that India is losing US $ 12 billion in GDP due to vitamin

and mineral deficiencies;
(c) if so, how the Ministry is planning to address this issue; and
(d) the States which are suffering due to vitamin and mineral deficiencies?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) and (b) Yes.

(¢) The Government has accorded high priority to the issue of malnutrition in the
country and is implementing several schemes/programmes under different Ministries/
Departments through State Governments/UT Administrations, the details being as

follows:

. Under multi-sectoral approach for accelerated action on the determinants of
malnutrition in targeting nutrition in schemes/programmes of all the sectors.
The schemes/programmes include the Integrated Child Development Services
(ICDS), National Health Mission (NHM), Mid-Day Meal Scheme, Rajiv
Gandhi Schemes for Empowerment of Adolescent Girls (RGSEAG) namely
SABLA, Indira Gandhi Matritva Sahyog Yojna (IGMSY) as direct targeted
interventions. Besides, indirect Multi-sectoral interventions include Targeted
Public Distribution System (TPDS), National Horticulture Mission, National
Food Security Mission, Mahatma Gandhi National Rural Employment



